CEITRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENGH, JABALFUR

i

Original Application No, 749 of 2003

Jabalpur, this the 13th day of August, 2004
Hon'ble thri M P. Singh, Vice Chaiman

G,L, Hayak, &ged about 65 years,

S/0. late Nanhoolal Nayak, Retd.:

Sorting Assistant, Railway Postal

Services, R/o. 450, Warayan Nagar,

Rani Durgawati Ward, Gulaua Chowk, :

Jabalpuro . eos Applican’t‘

(By Advocate - &hri S.K. Nagpal)
Ver sus

1. Union of India,
through : The aecretdry,
Department of Fost (India)
Railway Meail Service, New Delhi,

2. Director General, FPostal Services,
Dak Bhawan, New Delhi,

3. The Swerintendent, RIS,
Department of Post, Jabalpur
Division, Jabalpur.

4. The Director of Accownts, (Post),
Bhopal. ' “ee Respondents

(By Advocate -~ &hri 8.P. Singh)

ORDER (Oral)

The learned counsel £Or the' epplicant seels permission
to withdraw this Original Application, Pemission is

granted, Accordingly, the Original Application is dismissem

G’I .P% v |

- Vice Chalman

as withdrawn,.
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